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a t  if so, the action being taken by 
Government on it; and
' <d> the quantity of Khandsan sugar 

lgring in stocks with the producers 
since the imposition of restrictions?

The Deftty Minister of Food and 
Agriculture (Shri A. M. Thomas):
(a) Yes. Sir. *

(b) Without imposing ban on 
lchandsari sugar, ban on mter-State 
movement of sugar could not be 
effectively enforced.

(c) Yes, Sir. It is under con-
sideration.
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Shri A. M. Thomas: I am not in a
position to read m Hindi.

Mr. Deputy-Speaker; Shri Awasthi 
may put h» supplementary now
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Shri A. M. Tbaanas: It is *>, Sir. 
The Khandaari Association has npre- 
•ented to the Ifiniatry that about 
27,500 tens ot khandsari sugar are

*J1ng with them to be disposed of. 
We have referred the matter to the 
^ttar Pradesh Government and we 
a*e awaiting an answer from them

Shri S. M. Baaerjec: May I know 
Whether in view of the sugar problem 

the country the restriction plarrd 
°*t khandsari sugar is going to be 
waived?

Shri A. M. Thomas: It cannot be 
waived like that. The ban on inter-
state movement of sugar can be 
ehforced effectively only if there is a 
bfen on the export of khandsan also.

Shri Blshwanath Boy: May I know
*5hrtiw the step* arkm  2y  G w em - 
nVnt regarding the movement of 
^andsari sugar have been successful 
ir\ keeping its price within reasonable 
^mits? ’

Shri A. M. Thomaa: Khandsan prices 
ar« still high, and there is no hardship,

I may say so. by the ban that has 
b«*er» imposed
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Shri A. M. Thomas: May 1 ask the
*ion Member to repeat the question?

Seth Adul Singh rose—
[ M r . Snmksr m t h e  C h a i r ]

Mr. Speaker: The Question Hour is 
Sver

WRITTEN ANSWERS TO 
QUESTIONS

Japanese Gardens

fShri Shne Narayaa Das: 
Shri Radha Kainaa:

•IMS. V Shri D. C. Shanaa:
| Shri Baa Krishau Gupta: 
^Shri Chaudak:

Will the Minuter of Food aai Agri-
culture be pleased to state

(a) whether the Japanese landscape
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expert who visited India myfar the
- Colombo Plan has submitted his report 

for the location of Japanese Gardens
in the country;

(b> if so, whether Government has 
taken any decision in this regard;

Ic) whether any work has been 
started in regard to laying* out of 
Japanese Gardens; and

(d) if so, the progress made so far?
The Deputy Minister of Agrlenltnre 

<Shri ik. V. Kristinappa): (a) Yes
(b) Yes The recommendations of 

the Japanese expert have been gene-
rally accepted.

ic) Not yet 
<d) Does not arise

Road Transport la Punjab
'I te r  Shri Bam Xvtahan GapU:

Will the Minister of Traiwrpail ant 
Conunnnleattons be pleased to refer 
to the reply given to Unstarred Ques-
tion No. 3836 on the 1st May. 1959 and 
state:

(a) whether Government have since 
considered the scheme of the Punjab 
Government under Section 68-D of 
the Motor Vehicles Act, 1939 in res-
pect of inter-State routes covered by 
the agreement reached between the 
Punjab State Government and the 
Punjab Motor Operators’ Union, and

(b) if so, whether the scheme has 
been approved?

The Minister of 8tate in the Ministry 
of Transport and Communications 
<8hrl Raj Bahadur): tat and <b>
Yes, Sir

Marder in Train

Shri A jit Singh Sarhadi: Will 
the Minister of Railways be pleased 
to refer to the statement made in the 
House on the 27th November, 1958, 
regarding the murder of Shrimati 
Harjit Kaur in a night train on the 
Jultundur-Hoshiarpur line and state:

(a) whether any true has been 
found of the murderer so far; and

(b) if so, whether the culprits have 
been arrested?

n *  Deputy Minister of Rattvaya 
(Shri Sfcahaawas Khan): (a) and (It). 
No useful clue to the murder has yet 
been obtained and investigation tajr 
the Government Railway Police is 
still in progress and every effort is 
being made to trace out the criminals 
responsible for this crime.
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Nagarjunasagar Project

*18tt /  Shrl **,Bl Reddy:
\  Shri E. Madbnsadaa Ban:

Will the Minister of Irrigation and 
Power be pleased to refer to the reply 
given to Starred Question ‘No. 568 oa 
the 24th February, 1959 and state:

(a) whether it is a fact that the 
Nagarjunasagar Project Control Board




